FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
Langley Apparel India Private Limited

S. No. | PARTICULARS DETAILS
1. Name of Corporate Debtor Langley Apparel India Private Limited
2. | Date of incorporation of Corporate | 01/05/2017
Debtor

3. | Authority under which corporate | RoC- Delhi
debtor is incorporated / registered
4. Corporate Identity No. / Limited | UI8209HR2017PTC068856
Liability Identification No. of
Corporate Debtor

5. Address of the registered office and | B-31 Green Field Colony, Faridabad, Haryana-
principal office (if any) of corporate 121003

debtor
6. | Date of closure of Insolvency | 05.02.2024
Resolution Process

7. Liquidation commencement date of | 05.02.2024

Corporate Debtor
8. | Name and registration number of the | Madan Mohan Dhupar
insolvency professional acting as
liquidator IBBI/IPA-002/1P-N00860/2019-2020/12768

9 Address and E-mail of the liquidator, | Flat No 301, Gracious Tower, S P R Imperial
) as registered with the Board Estate ,Sector 82 ,Faridabad, Haryana ,121004

dhuparmm@gmail.com
10. | Address and e-mail to be used for 8/28, 3" Floor, WEA Abdul Aziz road, Karol Bagh,

correspondence with the liquidator New Delhi-110005
iplangleyapparel@gmail.com
11. | Last date for submission of claims 23-03-2024

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench (Court-II) has ordered
the commencement of liquidation of the Langley Apparel India Private Limited on 05.02.2024 (copy of
order received on 22.02.2024).

The stakeholders of Langley Apparel India Private Limited are hereby called upon to submit their
claims with proof on or before 23.03.2024, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall
be deemed to be submitted under section 38.
S/d
Madan Mohan Dhupar
Liquidator of Langley Apparel India Private Limited
IBBI/IPA-002/1P-N00860/2019-2020/12768
Date: 25.02.2024
Place: New Delhi
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PUBLIC NOTICE ON AUCTION OF PLEDGED GOLD ORNAMENTS

The bornowerss i specific and interested bidders, in general, are heretry Informed that on acoount of mon-
resyireer of the Bank's duds by the borrownrs as under dispibe thi payrrent notice and recall/ssction notice
tssued by the Bank, the gold ornaments pledped with the bank as security by the respective bonrowers forthe
lnans auaied by thern wil be sold in pubkc auction on “asls where 5° and *non-recourse” bass through e-auckion portal hittgs:fpoid samd.in_ on dth arch 2024
at WLA0 AR The auction may be adjourned to any other laber date at the discretion of the bank upon publication of the same in the Bani's notioe Boerd. The
barrovsers e herely further informed that the gold ornaments el be disposed of by private sale I the public sbction ts not successfhd and f there is a further

takance tn be recovered thensafter, legal action will be istipted against the borrowerns for recoyeny of the batance amountsdue e the bank
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"IMPORTANT"

individuals advertising in

whatsoever.

copy, it is not possible to verlfy its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or

its newspapers or Publications.

We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
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Registered Office: 301-306, 3rd Floor, ABHIJEET -V,
ﬁn ca rE Dpp. Mayor's Bungatow, Law Garden Road, Mithakhali,
Smul Finenes Berd. | Ahmedabad - 380006, Gujaral www.lincarebank.com
AUCTION NOTICE ON "AS IS WHERE 15" BASIS

The balow mentioned borrower's have been issued notices to pay their outstanding
amounts towards the koan against gold faclibes availed from Fincare Small Finance
Bank Ltd (*Bank”). Since the borrower's has/have fadled to repay histheir dues, wa
are consfrained to conduct an auction of pledged gold tema/articles on 02 March
2024 between 11:00 AM - 03:00 PM (Time) atl below mentioned branches
according to the mode specified therein. In case of deceased borrowers, all
conditions will be applicable to legal heirs. Please note that in the event of failure of
the above auction, the bank reserves its right to conduct anather aucton without
pricr ntimation,

g

LOAN AGAINST GOLD -

E-Auction Branch Details (E-auction will be conducted by using Weblink
https:{igold.samil.in)

DEHRA DUN - 23660001303863 23660001494351 23660001 736517 |

Registered Office: 301-306, 3rd Floor, ABHLIEET -V,
Opp. Mayors Bungalow, Law Garden Road, Mithakhal,

" fincare

¥ Seut Fisasce Beek | Ahmedabad - 380006, Gujarat, www.fincarebank.com
LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 15" BASIS

The below mentioned borrowen's have been issued notices to pay their outstanding
amounts towards the loan against gold facilities availed from Fincare Small Finance
Bank Lid ("Bank’). Since the borrower/s hashave ziled to repay histheir dues, we
are constrained 1o conduct an auction of pledged gold items/articles on 02 March
2024 between 11:00 AM - 03:00 PM (Time) at below mentioned branches
according 1o the mode specified therein. In case of deceased bomowers, all
conditions will be applcable fo legal heirs. Please note thal in the evant of failure of
the above auction, the bank reserves is nght to conduct another auction without
priorintimation.

E-Auction Branch Details (E-auction will be conducted by using Weblink
hitps:/igold.samil.in)

Mote: The auction is subjact to certain terms and conditions mantionad in the bid
form, which is made available belora the commencemsant of auction
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. Registered Office: 301-306, 3rd Floor, ABHIJEET -\
FLNCAre | opp. tayors Bungaiow, Law Garden Roao, Mithakbal,
Smul Fisasde Berk | Ahmedabad - 380006, Gujarat. www.fincarebank.com

LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 15" BASIS

The below mentioned barower's have been issued notices fo pay their outstanding
arnounts towards the boan against gokd faclities availed from Fincare Small Finance
Bank Ltd ["Bank’). Since the bormower's hashave faded to repay hisitheir dues, we
ara constrained to conduct an avction of pledged gold dems/articles on 02 March
2024 batween 11:00 AM - 03:00 PM (Time) at below mentioned branches
according to the mode specified therein. In case of deceased borrowers, all
conditions will be applicabde to kegal heirs. Please note that in the event of failure of
the: above auction, the bank reserves its right to conduct another auction without
priorntimation.

E-Auction Branch Details (E-auction will be conducted by using Weblink
https:iigold.samil.in)

FARIDABAD - AC NAGAR - 22660000744591 23660001446933 | GURUGRAM -
SECTOR 15-23660001455615 |

Note: The auction i subject lo certain terms and conditions mentioned in the bid
form, which is made availabéa before the commencement of auction
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Mote: The awction 15 subject to certain terms and condiions mentioned in the bid
farm, which is made available before the commencement of auction,
-

Manager
Fincare Small Finance Bank

Repistered Office: 301-306. 3rd Floor, ABHIJEET -V,
flﬂCB l'e Opp. Mayor's Bungalow, Law Garden Road, Mithakiali,
Seawl Fisases Berk | Ahmedabad - 330006, Gujarat. www.fincarebank.com

LOAN AGAINST GOLD - AUCTION NOTICGE ON "AS IS WHERE 15" BASIS

The below mentoned borrowen's have been issued notices to pay their outstanding
amounts fowards the loan against gold facilities availed from Fincare Small Finance
Bank Ltd ('Bank”). Since the borrower's has'have failed to repay histheir dues, we
are constrained 1o conduct an auction of pledged gold items/articles on 02 March
2024 between 11:00 AM - 03:00 PM (Time) at below mentioned branches
according fo the mode specified therein. In case of deceased borrowers, all
conditions will be apphcable o legal heirs, Please note that in the event of failure of
the above auction, the bank reserves ils right to conduct another auction without
priorintimation
E-Auction Branch Details (E-auction will be conducted by using Weblink
hitps:/igold.samil.in)

AGRA SANJAY PALACE - 23660000820076 23660001425003 23660001 780033 |
NOIDA - SECTOR-51 - 23660000704095 23660000785061 23660001 360373

Meote: The auction is subject to cerlain terms and conditions mentioned in the bid
form, which is mace available before the commencement of auction,

wilr-
Manager
Fincare Small Finance Bank
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FE SUNDAY

UNION BANK OF INDIA Hapur Main Branch,
Address at — National Highway, Delhi Garh Road,

Hapur, Distt. Hapur, Uttar Pradesh - 245101 mail |1D:
ubin0530620@unionbankofindia.bank

DEMAND NOTICE UNDER SEC.13 (2)

Ref: Sarfaesia:306206650040116:2024

To,

1 : BORROWER: {a) : Mrs. Narendra Kaur W/o Late Mr. Amreek Singh & others (Legal heirs of Late
Mr. Amreek Singh) Add 1 : H.No. 1835, New Pannapuri, Hapur-245101. & Add 2 : Part of Plot No.
C-26 (East Part), Part of Khasra No. 2074, Mohalla Subhash Magar, Jarothi Road, Pargana & Tehsil
& Distt. Hapur. (b) : CO-BORROWER: Mrs. Narendra Kaur W/o Late Mr. Amreek Singh Add 1 : H.No.
1895, Mew Pannapuri, Hapur-245101 & Add 2 : Part of Plot No. C-26 (East Part), Part of Khasra No.
2074, Mohalla Subhash Nagar, Jarothi Road, Pargana & Tehsil & Distt. Hapur. 1 : GUARANTOR: (a)
: Mr. Sushil Kumar S/o Mr. Bhagwat Prasad Add 1 : H.No. 2234/12, Laxmanpura, Garh Road, Distt.
Hapur-245101.

SirMadam,

Motice under Sec.13(2) read with Sec.13(3) of Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002,

You the addressesa no. 1 herein have availed the following credit facilities from our Hapur Main Branch and
failed lo pay the duesiinstalment! inlerest foperale the accounts satisfaclorily and hence, in terms of the
FB| guidelines as to the Income Recognition and Prudential Accounting Norms, your account/s has/have
been classified as Non-Performing Asset as on 2806/2021. As on 31/01/2024 a sum of Rs. 1147413.24/-
(Rupees Eleven Lakhs Fourty Seven Thousand Four Hundred Thirteen and Paisa Twenty Four only)
Is cutstanding In your account/s.

The particulars of amount due to the Bank from No.1 of you in respect of the aforesaid account/s are as
under;-

FORTAN NOTICE
BEFORE THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
BENCH No.- lil.

CP(IB)-348(ND)2023 (RCP(IB)2/ND/2024)

iN THE MATTER OF:
Pardeep Kumar proprietor of M's Honey Yams
-PETITIONER | OPERATIONAL CREDITOR
VERSUS
--RESPOMNENT /| CORORATE DEETOR

acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore

Wielldone Exim Privete Limated
NOTICE TO:
1. Welldone Exim Private Limited [Corporate Debtor)

recommend that readers Regd. Office at &/843 Main Bazar, Mehrauli, New Delhi-110030
make necessary inquiries Email:eximwelidone 12@gmail. com
before sending any monies Flease take notice thai notice in the aforesasd Petition, was sswed io Welldone

Exim Privatae Limitad on 06.02 2024 and on 20,02 2024, and pursuan tharso!
you e mstructed by Honble Tribunal 1o appear on 06,03 2024 balora the
Han'bie 1 rbunal by Wling iy Sl
MNahush Jain, Advocate for Petitioners

Ph: 9914012447 Emall: advnahushjaingigmall. com

or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

€D rotai I(OTAI( MAHINDRA BANK LTD.

O “BKE, C-iT, G-Block, Bandra Kurla Complex, Eandra |E), Mumbai- 830 851

E exp Buillding, 14 K.G. Marg, New Delhi
Appendix IV [a-&n Hul& E|:1]] Pussusamn Mofice (for immovable property)

Whereas, The undersigned being the Authorzad Ofcer of the Kolak Mahindra Bank L. a
banking company within the meaning of the Banking Regulation Act, 1240 having if's Reqistered
Cefice at 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E], Mumbai — 400 051 and
brarch affica al ik Floor, Ambadesn Buldng, 14 K.G. Mang, Mew Dethi under Securilisation and
Reconstuction of Finandal Assets and Enforcement of Security Interest Act, 2002 CSARFAESI
Act™) and in exercise of the powers conferred under seclions 13 (12) read with Rule 3 of tha
Socurily Inlarest (Endorcement) Rules, 2002 issued a Demand Nolica dated 12th
December'2023 for Loan Account Mo- LAP185555TS calling wpon the boerower's | parties
Jayshree Industries (Borrower), Late Mr. Rzkesh Agarwal Through his Legal Heirs (a)
Madhu Agarwal Wio Late Rakesh Agarwal, (b) Palak Agarwal Dio Late Rakesh Agarwal, [c)
Aakriti Agarwal Dio Late Rakesh Agarwal Through her Mother Madhu Agarwal, (d) Aryan
Agarwal Sio Late Rakesh Agarwal Through his Mother Madhu Agarwal (Co-Borrower &
Morigagor), Mr, Lalit Agarwal (Co borrower & Mortgagor), Mrs, Asha Agarwal (Co borrower

& Mortgagor), i repay the amount mentioned in the nalice aggregabing to Rs, 67, 99,005,617 /-

UNION BANK OF INDIA Hapur Main Branch,
Address at — National Highway, Delhi Garh Road,

glatzra dw @ Union Bank
B oo .. v Hapur, Distt. Hapur, Uttar Pradesh - 245101 mail ID:
ubin0530620@unionbankofindia.bank

Type of Outstanding Un applied interest | Penal |[Cost/Charges Total dues
Facility amount w.e.f. 20.06.2021 to | Interest incurred
as on 31.01.2024 31.01.2024 (Simple) by Bank.
Union Home |  Rs. 906502 24/- Rs. 230431/- Rs. 0.0 Rs.10480.0 | Rs. 1147413.24/-
Total Duas Rs. 1147413.24/-

To secure the repayment of the monies due or the monies that may become due to the Bank, Mrs, Narendra
Kaur Wio Late Mr. Amreek Singh had execuled documents on 08/052015 and created security interest by
way of;

i 5 ibe 2in below; - Residential House Part of Plot Mo. C-26(East
F'art] F'art G-f Khasra Nl:n EDT4 I'I.n'thEIIEl Subhash Nagar Jarothi Road, Pargana & Tehsil & Distt. Hapur,
admeasuring area 58.548 Sq. Mir. Or 70.00 Sq. Yds. In the name of Mrs. Narendra Kaur Wio Late Mr.
Amreek Singh.

Boundaries:-

East — House of Seema Wast — House of Birju

MNorth — Others Propary South — Rasla

Therefore, You are hereby called upon in terms of section 13(2) of the Securitisation and Reconstruction of
Financial Assets and enforcement of Security Interest Act, 2002, to pay a sum of Rs. 1147413.24/- (Rupees
Eleven Lakhs Fourty Seven Thousand Four Hundred Thirteen and Paisa Twenty Four only) together
with further interest and charges at the contractual rate as per the terms and conditions of loan documents
executed by you and discharge your liabilities in full within 60 days from the date of receipt of this notice,
failing which, we shall be constrained to enforce the aforesaid securities by exercising any or all of the rights
given under the said Act,

As per section 13 (13) of the Act, on receipt of this notice you are restrained /prevented from disposing of or
dealing with the above securities without the consent of the bank.,

Your attention is invited to provisions of sub-section (8) of Section 13 of the SAEFAES! in respect of ime
available, to redeem the secured aszets.

Yours faithfully,

Date : 20.02.2024

Place: Hapur Authorised Officer, Union Bank of India

DEMAND NOTICE UNDER SEC.13 (2)

Ref: Sarfaesia: 306206650040154: 2024
To,
1: BORROWER: (a) : Mr. Chandar Pal S5/o Mr. Shishpal Add 1 : H.No. 237, Garh Road, Naveen Mandi,
Muradpur Patna, Hapur-245101. & Add 2 : House MPL No. W-5/328, Old No. 104, Plot No-T Part of
Khasra No. 83, Mohalla Lajjapuri, Near Ramleela Ground, Delhi Road, Hapur-243101. (b) : Mrs. Babli
Wio Mr. Chandrpal Add 1 : H.No. 237, Garh Road, Maveen Mandi, Muradpur Patna, Hapur-245101. &
Add 2 : House MPL No. W-5/328, Old No. 104, Plot No-7 Part of Khasra No. 83, Mohalla Lajjapuri, Near
Ramleela Ground, Delhi Road, Hapur-245101. 2: GUARANTOR: (a) : Mr. Amarpal S/o Mr. Devi Sahai
Add 1 : H.No. 172, Dadayara, Shyampur Road, Hapur-245101.
SirfMadam,
Motice under Sec.13(2) read with Sec.13(3) of Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interast Act, 2002,
You the addressee no. 1 herain have availed the following credit facilities from our Hapur Main Branch and
failed to pay the dues/instalment/ interast foperate the accounts satisfactorily and hence, in terms of the RBI
guidaelines as to the Income Recognition and Prudential Accounting Morms, your account/s has/have bean
classified as Mon-Performing Asset as on 28/08/2018. As on 31/01/2024 a sum of Rs.4501079/- (Rupeeas
Forty Five Lakhs One Thousand Seventy Nine only) is outstanding in your account's.
The particulars of amount due to the Bank from Mo.1 of you in respect of the aforesaid account/s are as
under:-

[Rupees Sixty Seven Lacs Minaly Mine Thousand Thirly Five and Paisa Sixty One arhy) wihin 60
fiays fram the date of receipt of the sad Demand Nodice

The aloremenboned Bomawars | Guaranter's Morlgagor having failed b repay the amount,
notice iz hereby given to the Bormower’s | Guaranton's Mortgageor and the publc in general that
the undersigned has taken Symbolic possession of the property described hersin below in
axerciss of ppwers confarred onhim ! her undar Saclion 1H4) of the said Act resd with Rule 8 of
the said Rules on this 19" Feb 2024

The barrpwer’s atiention is invited bo pravisions of sub —sacion [8] of section 13 of the Act, in
raznact of lime avadable, bo redeem the secured assats,

The Bormawean's ! Guaranion's Miartgagor manbonsd herginabava in parbcular and tha public in
gareral 15 henaby caulianed not Lo deal with tha progerly and any deaings with Ba properly will
be subject to the change of the KOTAK MAHINDRA BANK LIMITED, for an amownt Rz,
67,99,035.61 - (Rupees Sixty Seven Lacs Ninety Nine Thousand Thirty Five and Palsa
Sinty One only) as on 06th December 2023 along with fisture inferest 2t the confractua rate and
substitute intarest, incidental expenses, costs and charges ete, from 07th December2023.

DESCRIPTION OF THE IMMOVABLE PROPERTY:

Al that Parl and Parced of the Propedies beanng:- “Residential Second Floor, wilh raal rghls,
covered arga 184.71 2. mater, which is siluated on freebeld piotno. 106, Black = G, Sector-12,
THA Residential Colony, Ramprastha, Hadbast Village Mahrajpur, Pargana Lond, Tehshil and
District, Ghaziabad. Bounded by.- Korthe- Plof no 105 Block C, East- Piof No 83 Block C,
aauli:- Paat no 107 Block C, West-Road 40 8L wide

{Authorised Officer), Kotak Mahindra Bank Ltd. |

Date: 19.02.2024 Place: Dalhi NCR

% KOTAK MAHINDRA BANK LTD.

e Office: 2T-BEC. C-27, G-Block, Bandra Kerla Comgler, Bandra (E) Mumbai- 400 &451
Er1r|-..h Offece . Tth Floor, Ambadeep Building, 14 K.G. Marg, New Delh

Appendix IV [see Rule 3{1)] Possession Motice (for immovable property)
Whereas, The undersignad beng the Autharmed Officer of the Kolak Mahindra Bank Lid. a

banking company within the meaning of the Banking Regulation Act, 1549 having 's Registared
Cffice & Z7BKC. C 27, G Block, Bandra Kurla Complex, Bandra (E], Mumbai - 400 051 and
branch afice al Tih Foor, Ambadesp Bulding, 14 K.G. Mang, New Deki under Securilisalion and
Reconsiuction of Financial Assets and Enforcemant of Secunty interest Act, 2002 FSARFAESI

Act’) and in exarcise of the powers confermed under sections 13 (12 read with Rule 3 of the

Type of Outstanding Un applied interest Penal Cost/Charges | Total dues
Facility amount as on w.e.f. 28.09.2019 to Interest incurred by

31.01.2024 31.01.2024 (Simple) Bank.
Union Home Rs. 323597 3/- Rs. 1185876/- Rs. 0.0 Rs. 79230/- Rs. 45010758/-
Total Dues Rs. 4501079/-

Securty Interest (Enforcement) Rules, 2002 issued a Demand Nolica dated 12th
December'2023 for Loan Account Mo- LAP18556492 calling upon the bomower's | parties

To secure the repayment of the monies due or the monies that may become due to the Bank, Mr. Chandrapal
='o Mr. Sheeshpal & Mrs. Babli Wo Mr. Chandrapal had executed documenis on 27.09. 2017 and created
security interest by way of;

Mort of immoy. cribed herein below:- Residential House MPL No, W-5/328, Old
Mo. 104, Plot Mo. 7, Part of Khasra No. 83 Mi, Mohalla Lajjapuri, Near Ramleela Ground, Delhi Road Hapur,

admeasuring area 67.96 5q. Mir. Or 105.16 5q. Yds. In the name of Mr. Chandrapal Sio Mr. Sheeshpal &
Mrs. Babli Wio Mr. Chandrapal.

Boundaries:- East — Rasta 15 ft. wide West — Gali 5 ft, Wide

Marth — House of Rajveer South — House of Veer Singh
Therefora You are hereby called upon in terms of section 13(2) of the Securitisation and Reconstruction of
Financial Assets and enforcemeant of Security Interest Act, 2002, to pay a sum of Rs.4501079/- (Rupees
Forty Five Lakhs One Thousand Seventy Nine only) together with further interest and charges at the
contractual rate as per the terms and conditions of loan documents executed by you and discharge your
liabilities in full within 60 days from the date of receipt of this notice, failing which, we shall be constrained to
enforce the aforesaid securities by exercising any or all of the rights given under tha said Act.
As per section 13 (13) of the Act, on receipt of this notice you are restrained /preventad from disposing of or
dealing with the above securities without the consent of the bank.
Your attention s invited to provisions of sub-section (8) of Section 13 of the SARFAES] in respect of time
available, 1o redeam the secured assels

Yours faithfully,

Date : 20.02.2024 Place: Hapur Authorised Officer, Union Bank of India

Jayshree Industries (Borrower), Late Mr. Rakesh Agarwal Through his Legal Heirs (a)
Madhu Agarwal Wio Late Rakesh Agarwal, ib) Palak Agarwal Dio Late Rakesh Agarwal, (c)
Aakriti Agarsal Dvo Late Rakesh Agarwal Through her Mother Madhu Agarwal, |d] Aryan
Agarwal Sio Late Rakesh Agarwal Through his Mother Madhu Agarwal (Co-Borrower &
Morigagor], Mr. Lalit Agarwal (Co borrower & Morigagor), Mrs, Asha Aganwal (Co borrower
& Mortgagor}, to repay the amount mentioned in the nolica aggregating o Rs. 1,78, 99,611.60/-
{Rupees One Crore Seventy Eight Lacs Minety Nine Thousand Six Hundred Eleven and
Paisa Sixty only) within 60 days from tha dale of recaipt of he sasd Darmard Notice.

The afarementioned Borrowar's | Guaranten's Marlgagar having failed o rapay the amound,
noftece is hareby given to the Borrowar's | Guarantor's Mdortgapor and the public in general that
the undersigned has taken Symbolc possession of the property described herein below n
exercise of powers confarred on him / her under S2ction 134) of the said Ack resd with Rule 8 of
the said Rules on this 18 Feb 2024

The bomower's atiention is invited o provisions of sub —section (8) of seclion 13 of the A, n
raspact oftime available, fo redeem the securad assats,

The Borrower's | Guaranior's (Morigagor mentioned hersinabave in parficular and the public n
ganeral 1z heneby caulaned nol ke deal with the proparly and any deakngs with tha progarly will
be subject fo the charge of the KOTAK MAHINDRA BANK LBAITED, for an amount Rs,
1,78,99,611.60/- [Rupees One Crore Seventy Elght Lacs Minety Nine Thousand Six
Hundred Eleven and Palsa Sixty only) as on 06th Decermber 2023 along with future interest at
the contractual rate and substiule interest, incidentsl expenses, casts and charges eic, from
07th Decembear' 2023

DESCRIPTION OF THE IMMOVABLE PROPERTY:
All that Part and Parcel of the Properties bearing=- “Free Hold Industrizd Plot No, 165, Part

ASSET RECOVERY MANAGEMENT BRANCH:4th Floor, Rachna Building 2, Pusa

Road, New Delhi-110008 PH.- 011-25758214/25756479, Email Id- iob1997@iob.in

21: Indian Overseas Bank

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES (Under Provision to Rule 8(6) of Security Interest (Enforcement) Rules)
E-Auction Sale Notice for Saleofimmovable Assetsunder the Securitisationand Reconstruction of Financial Assetsand Enforcement of Security
Interest Act,2002 read with proviso to Rule 8(6) Of Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/ charged to Indian Overseas Bank, the
possession of which has been taken by the Authorised Officer of Indian Overseas Bank, will be sold on “Asis where is”, “Asis what is” and “Whatever there is” basis as per details mentioned hereunder:

| AMOUNT DUE TO DATE OF
. NAME OF TYPE OF RESERVE PRICE OF THE
No/ BORROWERS THE BANK.S DESCRIPTION OF THE IMMOVABLE PROPERTIES POSSESSION PROPERTY (RP) AUCTION
(payable with further
NAME OF interest, c_:harges, costs (Contact EARNEST MONEY Last Date for
GUARANTORIS and etc. till date of full KNOWN ENCUMBRANCES, IF ANY Official & DEPOSIT Submission of
(S) | payment) Mobile No.) | (EMD) & Bid Multiplier EMD
1. Borrower: Rs.74,06,84,000/ Lot1: All that Part and Parcel of the Non-Agricultural leasehold industrial property| (Property at Lot-1 Reserve Price: Auction Date:
M/s Uttaranchal Iron & s./4,00,64, = consisting of Plot No. 2, 3, 4, 5, 6, & 7 UPSIDC, Jasodharpur, Kotdwar, District Pauri, is under Physical Lot 1: Rs.1111.60 Lakh 15.03.2024
Ispat Limited (As on 22.02.2024) Garhwal, Uttarakhand Owned by M/s Uttaranchal Iron & Ispat Limited Area: 31346.10 5 ion of th Lot 2: Rs.18.00 Lakh (11.00 am to
| Glarantors: Sq. Mtrs.Bounded by: (As per Valuation Report Date.11.02.2024) North: 18 Mtr. wide ossession of the Lot 3: Rs.22.50 Lakh
: ; . . . . = Lt 01.00 pm)
1. Mr. Avnish A | Road No.2, South: Factory site of Sant Steel, East: 18 Mtr. wide Road No.2, Factory site of Bank). Lot 4: Rs.10.00 Lakh
VI AVRISh Agarwa Sant Steel & Vacant land SIDA, West: Metal Road 20ft. Wide.| Properties at Lot 2 L 5:R '21.60L kh
2.Mrs. Anjali Agarwal Lot 2: Freehold land of Area 299.62 Sq. Mtrs. at Village Girdava Sahanpur, Najibabad,| o 5 are under e L - a
| 3. Mrs. Ram Pyari Dist. Bijnor, Uttar Pradesh, Owned by Avnish Agarwal.Boundaries: North: Property of boli EMD: EMD last Date
I - ; —— : - symbolic Lot 1:Rs.111.16 Lakh 14.03.2024
| others & Road 25 Ft. wide, South: Land of others, East: Rajwaha, West: Godown of Sh. Maheshwari. Possession
Lot 3: Freehold land of area 374.53 Sq. Mtrs. at Village Girdava Sahanpur, Najibabad, Dist. Bijnor, Uttar Pradesh, Owned by Avnish Agarwal. : Lot 2: Rs.1.80 Lakh (Till 05.00 pm)

| Boundaries:North: Road 25 ft. wide, South: Property of Sh. Ramnath, East: Plot of Smt. Anjali Agarwal, West: Plot of Sh. Bharatveer Singh.

Lot 4: Freehold land of area 166.14 Sqg. Mtrs at Village Girdava Sahanpur, Najibabad, Dist. Bijnor, Uttar Pradesh, owned by Avnish
| Agarwal.Boundaries:North: Road 25 Ft. wide, South: Property of Others, East: Plot of Smt. Anjali Agarwal, West: Plot of Kamar Khan.

Lot 5: Freehold land of are 359.74 Sq. Mtrs at Village Girdava Sahanpur, Najibabad, Dist. Bijnor, Uttar Pradesh, Owned by Avnish Agarwal. Boundaries:
| North: Plot of Sh. Yoginder Singh, South: Plot of Sh. Ankur Tayal, East: Road 20 ft. wide, West: Plot of Sh. Rajul Randhar

Lot 3: Rs.2.25 Lakh
Lot 4: Rs.1.00 Lakh
Lot 5: Rs.2.16 Lakh
BID Multiplier:
Lot 1: Rs.1,00,000/-

Contact Officials:
(Rakesh K. Niraj,
9737164810)

| Known encumbrance: Lot 1: Rs.68.18 Lakh of SIIDCUL Others: Not Known

Lot 2 to 5: Rs.50,000/-

(]

® Whereverapplicable, the Reserve Priceisinclusive of 1% TDS under Sec. 194(l) of IT Act.
® Fordetailed termsand conditions of the sale, please refer to the link https://ibapi.in
(]
(]

of the said loan about holding of e-auction on the above-mentioned date.
® Submission of EMD starts from 26.02.2024.

Statutory /Other Local and Misc. dues: Allknown and unknown encumbrances mentioned to be ascertained and borne by the Auction Purcharer / Buyer, if any.

Bidders/purchasers are Required to Participate in e-aucation process at e-auction Service Provider’s Website https://www.mstcecommerce.com/auctionhome/ibapi.
This may also be treated as a Notice under rule-8(6) / Rule 9(1) of Security Interest (Enforcement) Rules,2002 to the borrower/s and guarantor/s

® Date of Inspection:From 08.03.2024 to 14.03.2024, on working days and during business hours & with Prior Permission from Authorised Officer.

Date: 23.02.2024

Authorized Officer, Indian Overseas Bank

Union Bank

Jﬂ‘m fhen of India

T T B IO A Gowermenent of Insdia Unsor bk ing

sdmeasuring 471,10 5q. wisi.g, 393,83 5q. mirs siusted at Prakash Industrial Estate, Hadbust
village, Kadkar Modamn, Pargana Lani, Tehsil and Districl Ghaziabad'. Baunded by:-Morlh:-
Desgar Proparty, Easl- Road, South:- Othar's Properly, West- Proparty No. 164

Date: 19.02.2024 Place: Dathi NCR  (Authorised Officer), Kotak Mahindra Bank Ltd.

FORM B
PUBLIC ANNOUNCEMENT

[Fegulation 12 of the Insolvency and Bankruptcy
Board of India ( Liguidation Process) Rezsulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

LANCLEY APPAREL INDIA PRIVATE LIMITED

PARTICULARS DETAILS

¥4 HAME OF CORPORATE DEE-TDH MHELE‘I’ APPAREL INDIA PRIVATE LIMITED
2. Dala*‘l' incorporatian u[CmeIE Debloe | 011052017
[3 '|!l.LI'|I1D:'I|!.' urider which Comarata Dabtar | RoC- Delhi
| | i5 Incorparated Registered
+. | Conporate [dendty No. | Limited Lizbility U18209HR201TPTCOREASE
'Il:iar'hﬁu'l:l 1 Mo af Corparale Dedlbor -

5. | Address of the registered office & principal| | B-31 Green Flald Colony. Fardabad,
{ office {if any) of Camporabe Deblor Heryana-121003

| Dale of closue of Insohency 05.02,2024
g Resalution Process

7. { Ligudabicn commancemen gale 05.02.2024
f*f Corparate Deblor

B {Mame & Hegslralm Humber aof Insghvancy | Hadan Mohan Dhupar
Professional acting as Liquidator | Regn. No: BBIIPA-D021P-NOOBSN2019-202001 276
8. | Address and Email of the bquidator Flat Mo 307, Gracious Tawear, 5 P R Imperial Esfale,
|85 regitarad with the Board geckor B2, Faridabad, Haryana-121004
| Ernail : u:lhuparmm@gmaw cOm

10, .&u:l-:]mss and e-mail Lo be used for 128, 3rd Floor, WEA Abdul Aziz road,
[ correspondence with the lquidator Karal Bagh. Mew Dethi- 110005
Email: iplangl=vappareifgmai. com

*1.| Last date far submission of Claims | 23-03-2024

Motica is hereby oroen that the National Campany Law Tribunal, Chardigash Bench (Court-l) kas orderad
fhe commancament of liguidation af tha Langley Apparel India Private Limited on 05.02.2024 [cooy of
|-.'|r-:|Er recedved on 22,02 2024}

Tnes.,akm..ldn:rs of Langbey Appared India Private Liméed are heroby called upan losabmil felr claims
| ‘with proal on orbefara 23.03.2024, 1o tha lquidalor atthe address mentionad againstibemMNo. 10
Tha financial creditors shall subimit their daims with prood by electonic maans only, All oiher creditors may
submit the claims with the proofin persan, by postor by elecironic means.
| In c35a a slakeholder does acd submil ils claimes during the Saquidafon pracass, tha claims submilled by
zuth & slakshoidar dusing the corporale insahvancy resolulion pracess undar the Inscivancy and
Barkruplcy Board of India (Insobvency Resalution Process for Corparate Persons) Regulations, 20016,
shallbe fzemed o be submitted under saction 38
| Subsmis sion of false or misleading proof of claims shall atfract penalties. S

Madan Mohan Dhupar
Ligquidator of Langley Apparel India Private Limited
Regn. No.: IBBUIPA-002/P-ND08E02019-2020/1 2768

| Date - 2502 2024
{ Place : Naw Dehi

(Stressed Asset Management Branch)
603B, Konnectus Tower, Bhav Bhuti Marg New Delhi-01

E-mail- ubin0906069@unionbankofindia.bank

SALE NOTICE

For Sale of Inmovable Properties

E-Auction Sale Notice for Sale of Inmovable Assets and Enforcement of Security Interest Act, 2002 read with Rules 8/9 of the Security Interest (Enforcement) Rule, 2002
The notice is hereby given to the public in general and in particular to the borrower(s)/mortgagor(s)/guarantor(s) that the below described immovable property mortgaged charged to the secured creditor, the possession of which has been taken by the
authorized officer of Union Bank of India (secured creditor) will be sold on "As is where is" "As is What is" and "Whatever there is" on the date mentioned below for recovery of dues as mentioned hereunder to Union Bank of India from the below mentioneg
borrower(s)/guarantors(s). The reserve price and the Earnest Money Deposit are also mentioned hereunder:

Date and Time of Auction: 14.03.2024, 12.00 Noon to 5.00 PM (with 10 min unlimited auto extensions)

Sr. Name & address of Borrower / Mortgagors / Guarantor
No

Description of the Inmovabhle property put for auction

& Status of Possession

Dues to be recovered Reserve Price (Rs.)
from Borrower/ EMD
Guarantor (Rs.) Bid Increment

Vivekanand Puri Colony, Shivpuri, MP-473551

Lane No. 3, NewAshok Nagar, Delhi— 110096

1. Borrower:- M/s Ekdant Infrabuild Private Limited; Registered Address: B-1/46, Lane No. 3, New Ashok Nagar, Delhi-110096 ALSO AT : D-18, Sector 7, Noida UP-201301 (1) 3.25 hectares of land at S.No0.43/2 Peepar Dhar Main Road Village Bhojpur Pargana and Tehsil Pohri District Shivpur

MP owned by Raveesh Vats and Raveen Vats

Guarantors:- 1) Ram Singh; D-171, Sector 49, Noida UP — 201301; + Vivekanand Puri Colony, Shivpuri, MP - 473551 2) D K Singhal; A-131, Sector 55, Noida UP-201301;| [Open Land]
+ Vivekanand Puri Colony, Shivpuri, MP - 473551 3) Raveesh Vats; D-18, Sector 7, Behind Noida Authority, Noida UP-201301; « Vivekanand Puri Colony, Shivpuri, MP - 473551

Rs. 30,21,86,466.50 as per Rs. 79,05,000/-
demand notice dated 13.07.2016 Rs. 7,90,500/-
under section 13(2) of SARFAESI Rs. 1,00,000/-
Act with future interest, cost and

4) Shashi Singhal; 1017, Vastu Block, Mahagun Mansion, Indirapuram, Ghaziabad -201014; « Vivekanand Puri Colony, Shivpuri, MP - 473551 §) Raveen Vats; D-18, Sector 7, (2) 3.25 hectares of land at S.N0.43/1 Peepar Dhar Main Road Village Bhojpur Pargana and Tehsil Pohri District Shivpur
Behind Noida Authority, Noida UP-201301; « Vivekanand Puri Colony, Shivpuri, MP - 473551 6) M/s Ekdant Buildtech Private Limited (Through its liquidator); B-1/46, Lane No. 3, MP owned by Shashi Singhal
New Ashok Nagar, Delhi-110096 « D-18, Sector 7, Noida UP-201301 « Vivekanand Puri Colony, Shivpuri, MP-473551 7) Mayank Singhal; H No. A-131, Sector 55, Noida,
UP-201301; « Vivekanand Puri Colony, Shivpuri, MP-473551 8) Kanchan Singh; Rajkeey Karamchari Colony, Raebareli, Kotavali, Raebareli, UP -229001; « Vivekanand Puri
Colony, Shivpuri, MP-4735519) Suman Singh, D-171, Sector 49, Noida UP - 201301; « Vivekanand Puri Colony, Shivpuri, MP-473551 10) Sheela Singh, Vivekanand Puri Colony,
Shivpuri, MP — 473551; « D-171, Sector 49, Noida UP — 201301; « A-131, Sector 55, Noida UP-201301; * D-18, Sector 7, Behind Noida Authority, Noida UP-201301; « B-1/46,

[OpenLand]

expenses. Rs. 79,05,000/-
Rs. 7,90,500/-

Rs. 1,00,000/-

7,Noida UP-201301

UP-201301 « Vivekanand Puri Colony, Shivpuri, MP - 473551 3) Raveesh Vats D-18, Sector 7, Behind Noida Authority, Noida UP-201301, « Vivekanand Puri Colony, Shivpuri,
MP - 473551 4) Shashi Singhal 1017, Vastu Block, Mahagun Mansion, Indirapuram, Ghaziabad -201014 « Vivekanand Puri Colony, Shivpuri, MP - 473551 5) Raveen Vats D-18,
Sector 7, Behind Noida Authority, Noida UP-201301 « Vivekanand Puri Colony, Shivpuri, MP - 473551 6) M/s Delhi Bio Briquette Mills D-18, Sector 7, Noida, UP-201301
+ Vivekanand Puri Colony, Shivpuri, MP - 473551 7) M/s Eco Fuel B-1/46, Lane No. 3, New Ashok Nagar, Delhi — 110096 « Vivekanand Puri Colony, Shivpuri, MP-473551 [OpenLand]
8) Mayank Singhal H No. A-131, Sector 55, Noida, UP-201301 « Vivekanand Puri Colony, Shivpuri, MP-473551 9) Kanchan Singh Rajkeey Karamchari Colony, Raebareli, (3)0.77 hectres of land at S.No. 44/2 Peepar Dhar Main Road Village Bhojpur Pargana and tehsil Pohri district Shivpuri MP
Kotavali, Raebareli, UP -229001 * Vivekanand Puri Colony, Shivpuri, MP-473551 10) Suman Singh, D-171, Sector 49, Noida UP — 201301 « Vivekanand Puri Colony, Shivpuri, owned by M/s Eco Fuels (Bounded as per sale Deed)
MP-473551 11) Ekdant Infrabuild Private Limited B-1/46, Lane No. 3, New Ashok Nagar, Delhi-110096 « D-18, Sector 7, Noida UP-201301 + Vivekanand Puri Colony, Shivpuri, [Open Land]

MP-473551 « C-40, Sector - 58, Noida, UP-201301 12) Sheela Singh, Vivekanand Puri Colony, Shivpuri, MP — 473551 « D-171, Sector 49, Noida UP — 201301 + A-131, Sector 55,
Noida UP-201301 « D-18, Sector 7, Behind Noida Authority, Noida UP-201301 « B-1/46, Lane No. 3, New Ashok Nagar, Delhi— 110096

2. Borrower: - M/s Ekdant Buildtech Private Limited (Through its liquidator) Registered Address: B-1/46, Lane No. 3, New Ashok Nagar, Delhi-110096 ALSO AT : D-18, Sector| (1) 2.17 hectares of land at S.No.35/2 Peepar Dhar Main Road Village Bhojpur Pargana and tehsil Pohri district Shivpur

MP owned by Sheela Singh (Bounded as per sale Deed)

Guarantors:- 1) Ram Singh, D-171, Sector 49, Noida UP — 201301, + Vivekanand Puri Colony, Shivpuri, MP - 473551 2) Dinesh Kumar Singhal A-131, Sector 55, Noida| [Open Land]

Rs. 58,65,000/-
Rs. 5,86,500/-
Rs. 1,00,000/-

Rs. 30,09,14,445.85 as per
demand notice dated 13.07.2016
under section 13(2) of SARFAESI
Act with future interest, cost and

MP owned by Shashi Singhal (Bounded as per sale Deed)

(2) 2.17 hectares of land at S.No.35/1 Peepar Dhar Main Road Village Bhojpur Pargana and tehsil Pohri district Shivpur

Rs. 58,65,000/-
~ Rs. 586,500
Rs. 1,00,000-

expenses.

Rs. 21,25,000/-
Rs. 2,12,500/-
Rs. 1,00,000/-

MP owned by M/s Delhi Bio Briquette Mills. (Bounded as per sale Deed)
| [Open Land]

| (4) 0.77 hectares of land at S.No. 44/4 Peepar Dhar Main Road Village Bhojpur Pargana and tehsil Pohri district Shivpur

Rs. 21,25,000/-
Rs. 2,12,500/-
Rs. 1,00,000/-

(5) 1.16 hectares of land at S.No. 42/2 Peepar Dhar Main Road Village Bhojpur Pargana and tehsil Pohri district Shivpur

MP owned by Sheela Singh. (Bounded as per sale Deed)
[OpenLand]

Forregistration, login and bidding rules visit https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp.
For detailed terms and conditions of the sale, Please refer to the link provided in https://www.unionbankofindia.co.in/english/TenderViewAllAuction.aspx,

-For Property Serial No. 1-2, Authorised Officer Ratnesh Kumar Sinha Contact No. 9815040039.

Rs. 31,45,000/-
Rs. 3,14,500/-
Rs. 1,00,000/-

Note: Bidders are advised to register and validate their KYC on MSTC website/portal at least 2-3 days prior to auction date and EMD may be deposited 2 days before the date of auction to avoid any inconvenience.

Date: 22.02.2024, Place: New Delhi

Authorised Officer, Union Bank of India

financi“. ep. .in

New Delhi




